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INCOME TAX APPELLATE TRIBUNAL, CHENNALI
CAUSE LIST OF "A" BENCH FOR 14th MAY 2026 (THURSDAY)

BENCH WILL NOT FUNCTION
SrljAppeal Number  |assmt. veAssessee Name Counsel _ [remarks
1{ITA 2279/CHNY/2025 1201617 | (] M/S. ADIYAMAN TEXTILES LTD. R.Viswanathan
2|ITA 2289/CHNY/2025 |2016.17 (AT AIR MEDIA NETWORK PVT. LTD. 5.5ridhar
3|ITA 3233/CHNY/2025 201819 | [A] AviSHA
4]1TA 3254/CHNY/2025  |2015-16 | [A] MR, VARALAKSHM| DAnnr*d7
21ITA3377/CHNY/2025 1201819 | [b] MAGICK WOODS EXPORTS PRIVATE LIMITED Sriram Sesh.wdrrl
6]ITA 3401/CHNY/2025  [2020-21 (D] JOHNSON LIFTS PRIVATE LIMITED R Vijsyaragheven
71ITA 3460/CHNY/2025  |2018-19 (D] JOHNSON LIFTS PRIVATE LIMITED
8]ITA 3433/CHNY/2025  |2017-18 [A] SOOSAI MANICKAM THERASA 7
9]ITA 3434/CHNY/2025  |2016-17 [A] SIVANTHI FARMS PRIVATE LIMITED
10/ITA 3437/CHNY/2025  {2011-201; [A] SREE KUMAR TEXTILES PRIVATE LIMITED $i.No.1-21
11/ITA 3560/CHNY/2025 (201415 [A] M/S. SRI SARVALAKSHMI CHIT FUNDS INDIA PUT LTD. Adj. To
12]ITA 3561/CHNY/2025  |2015-16 [A] M/S. SRI SARVALAKSHMI CHIT FUNDS INDIA PUT. LTD. e
13]ITA 3589/CHNY/2025  [2009-10 [A] KATHIRVEL GOKUL S.Sridhar
14/ITA 3590/CHNY/2025  [2009-10 [A] T.P. KATHIRVEL (HUF) S.Sridhar
15]ITA 3609/CHNY/2025 |2015-16 | [a] RAJARATHINAM ILANKOVAN T.Sandyaarthi
16/ITA 3637/CHNY/2025 2014/ [D] SRI SARVALAKSHMI CHIT FUNDS INDIA PVT LTD

17]ITA 3638/CHNY/2025 2015-16 [ [D] SRI SARVALAKSHMI CHIT FUNDS INDIA PRIVATE LTD

18|ITA 597/CHNY/2026 2017-18 | [D] ECO PROTECTION ENGINEERS PRIVATE LIMITED Jharna Harilal

19]ITA 606/CHNY/2026 2023-24 | [A] CHARLES SELVARA)

20|ITA 607/CHNY/2026 2022-23 | [A] RYAN LOGISTECH PVT, LTD. S.Sridhar

21]ITA 608/CHNY/2026 2023-24 | [A] BALASANKAR (SMC)
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The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_z
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Income Tax Appelate Tribuns,
Channal Renchas, f‘.benmé
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